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Projects under UIDSSMT/JNNURM in Andhra Pradesh
408. SHRI NANDI YELLAIAH: Will the Minister of URBAN DEVELOPMENT be pleased to state:

(a) whether the State Government of Andhra Pradesh had sent 103 project proposals to
Government after SLEC approval, out of which Government had releazed funds for 84 projects only

and release of funds for balance 19 projects sanctioned under UIDSSMT (UNNURM is still awaited;
(b) the reasane for not releasing funds for these remaining prajects so far; and
(c) by when funds are likely to be released for these remaining projects?
THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA
RAY): (&) Yes, Sir.

(b)) and (<) The State of Andhra Pradesh has exhausted its 7 year Mission allocation under
Urban Infrastructure Develepment Scheme for Small & Medium Towns (UIDSSMT). Hence no

further projects of the State can be considered for release.
Renovation of water badies in North Eastern Region

409. SHRI BIRENPRA PRASAD BAISHYA: Wil the Minister of WATER RESOURCES be
pleased to state:

(a) the detaile of the water baodies identified by Government for repair, renovation and

restoration, State-wise in North Fastern Region;

(b)  the details of the programmes/schemes initiated by Government in consultation with the

State Governments in this regard; and

(c)  the steps taken by Government to expedite the programmes/schemes for the purpose
inNER7

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (&) Under the state sectar scheme for Repalr, Renovation and Restoration (RRR) of water
badies, the state governments are required to identify water bodies and prepare Detailed Project
Reporte as per the guidelines issued by the Ministry of Water Resources, Government of India. Nao
propesal for release of funds under this scheme has been received from any of the North Eastern

States.
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(b) Under the scheme for RRR of water bodies with domestic suppart, projects benefitting
special states (North Eastern States including Sikkim, Himachel Pradesh, Jammu & Kashmir and
undivided Koraput, Bolangir and Kalahandi (KBK) districts of Orissa) and drought prone/naxal
affected/tribal areas of other states are eligible for 90%% of the project cost as central assistance.
Cther projects are eligible for 26%% of the project cost as central assistance. Under the scheme with
external assistance, the Government of India provides central assistance to the extent of 25%% of the
project cost whereas 76%% state is to be barrowed from the World Bank by the concerned states.
The main chjectives of these schemes are comprehensive improvement of selected water bodies
including restoration of water bodies, improverment of catchment areas of tank commands, increase
in storage capacity of water bodies, ground water recharge, improvement in agriculture/ horticuliure

productivity, development of tourism, cultural activities and increased availability of drinking water.

(23 The Ministry of Water Resources has advised all states including North Eastern States to

expedite submission of propaosals under the scheme.
Irrigation potential under AIBP
410, SHRIMOHD. ALI KHAN: Will the Minister of WATER RESOURCES be pleased to state:

(a) whether hiz Ministry proposes to create an irrigation potential of 10.50 lakh hectares in
2009-10 at a projected cost of Re. 12,285 crore under Accelerated Irrigation Benefite Programme

(AIBP);
(b) ifso, the detalls thereof, State-wise especially for Anchra Pradesh; and
(c)  the finandial allocation to each State sa far?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (&) to (&) Irrigation s a State subject and planning, execution execution and funding of
irrigation projects i within the pundew of respective State Governments. Union Government provides
financial assistance under Accelerated Irrigation Benefits Programme (AIBP) to States in order to

erable them to complete ongoing irgation projects expeditiously.

As per Xl Plan proposal, the targeted irrigation potential for the year 2009-10 iz 10.50 lakh ha at
a prajected grant requirement of Rs. 12285 crore. The state wise projected targets for potential
creation are given in the Statement (See below). The state wise allocation is not made under the
AIBP. Grant iz released under AIBP on the basis of AIBP release proposals received from state

governments from time to time in accordance with AIBP guidelines infarce.
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